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other projects. That demand has not
been conceded so far. So far as the
international character of these rivers
is concermed, many rivers are inter
national in character. That s not one
-of ithe reasons which will weigh with
4z in taking over a project by the
Centre. It is a very difficuly problem
-on which a policy decision 15 yet to be

SHRI NAWAL KISHORE SINHA:
A Member of the Planning Commis
sion is reported to have sald that we
have by now invested about Ra, 5000
crores, to be precise, Rs. 4770 crores,
iy our irrigation projects in the coun-
try during the last twenty years and
we are suffering a loss of about Re. 140
crores every year. That is what a
Member of the Planning Commission
has said. Wil the hon, Minister con-
gider thig very serious situation and
take appropriate steps, particularly,
with regard to policy decisions in three
regpects that is, Arstly, along with

water logging he will also provide for
augmentation canals for the urriga-
-tion projects particularly in the north-
-sastern zone of the country?

DR K. L. RAO: The irrigation pro-
jects require a considerable amount of
money, We are equally proud that we
have built a very magnificent system
of irrigation, In the last 25 vears, wo
have actually doubled what we had
already before, It ig a very good per-
formance that we have had in the field
of irrigation. But st I agree that a
lot more requires to be done,

With regard to the wutilisation eof
{rrigaiion, as the statement has men-
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#bould make usk of every lnch of
MAted potential, Wae e anxious
4. That is wily win Deve appoln
Commiites with the Minister
tion of Maharashira State ag
man, They are taking a lot
terest; they are golng
places. Y ‘will pass on th
suggestions made by the hon.
to them. They will make a
mendation as to what positive
should be taken to utilise every
of irrigated potential,

Fire in 0 & NGC well No. 108 at
Lakwa, Assam

+

*308. SHRI R. 5. PANDEY:
SHRI HUKAM CHAND
KACHWAL:

Wil the Minister of PETROLEUM
AND CHEMICALS be pleased to state:

(a) whether the O&NGC's Oil Well
No, 109 at Lakwa near Sibsagar in
Assam has been on fire for a iong
time causing a loss of crores of rupees;

(b) whether any inquiry has been
made mto the preaking out of the fire
in the said oil well and the loss yuffer
ed therefrom; and

(c) the action taken against those
vesponsible for the fire?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI D. K.
BOROOAH): (a) No, Sir. There was
no fire but a “blow-out” in which ol
and gas under premsure out of
the wel]l in an uncontrolled manner.

(5 and (c), A high-level
Committee has been set up by thr O
and Natural Gas Commission to en-
quire into the causes of the “blow-
out” and to fix responsibility in case it
was due to negligence on the part of
wny one, alithdugh such mishaps am
not unknown In the oll industry.
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T A AT FLUST T FT AFATT &Y,
UF gTE R FHIHA qoarse fFar wo
2 i It £75 ooz 7 5 &1, qET
BT ® A oft ag straAr sz fF AR
AW T &Y, ASAT AT THT &, TR TS
figm gy, frae =k w1 qFEE I §
g W foq ofefeafaal & oar gar
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39 & faswa ord G4 | 9 g ay gwraAr
g 2 1 gafen su #Y a7 v F fog
UF 1 AST FITTT A AT AT
I HI IT F FI IIATH a7 smar g
AR A A7 T @ & forg 39 ¥ @17
qr37 § 9MT & T 39 ¥ @iafezr qar

FAT 1 gZ qTIL FAIAT AT T FATAT

FY AT & | HIET WITT FT AT ZITT
I Y feqid &9 aF = ATHT |

39 & qga o 1966 ¥ ®F AT A
T WISHT F ART A7 TS o AR I &
FTH! THETT AT AT | IF Th a8 AFH
Tl gar #41 ¥ 59 #1 afqwre Gear
AT |0

ot 37 TR IS qEATT HEET
A9t T & FF AT o € Y ALT AV iy
TR 1 5T AT 7T FRaT AT | 9 sy
77 grar 2, dF W) g fawaar § @
W & FIW AAT FF FA ¥ (A
A aTSq FATE TG &, 99 ¥ g afafedt
faTT & JTET E 1 AT A ATST /K
I F Y F Fe fFAT WE@T ) A Uw
fwr A 9 ATl F AR IW F TT
frar mar 22 ardra w1 | gEfag T
@ 7 & 1 o ot fraar A
g & ug Fgar qfeww § 341 f5 ag
feanT AT TG AT | Tg CHEATEY
37 a1 | THIfaw gg 997 #T A% 39
THE 3T §9F AR & #41 fw vamaArEq
WAfFaAT #T 3@ F AL H FIE
T A A JE@Y | I qg HSFAT
9T & O qa S srar g o feaar
[AR AT 1

SHRI D. D. DESAI: The hon, Min--
ister Has mentioned about preventive
measure. 1 believe, he is referring to-
the Christmas trees. The Russian type-
of Christmas free that we have got is-
costlier and also if requires two per-
sons to operate the valves being very
high. Why should we not think of’
{nstalling a Christmas tree which could
be operated from the ground hardly a
couple of feet high, so that in case of
fire, the well can be immediately"
sealed and the fire put off. Our selec-
tion of Christmas tree has been faulty.
Would the hon. Minister consider
changing the Christmas tree from the-
Russian design to the American design?-

SHRI D, K. BOROOAH: The christ-
mas tree is not used for prevention of
blow-out. It is meant only to seal the
well once we have decided that there-
{s to be production in the well. The-
Christmas tree is altogether a different
thing. It has nothing to do with pre-
vention of blow-out.
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